Government of Jammu and Kashmir
General Administration Department
(PSGA) Clvil Secretariat, J&K.

Notification

Srinagar, the 16" of May, 2023

S.0. 266.- In exercise of the powers conferred by section 4 read with section 8 of the
Jammu and Kashmir Public Services Guarantee Act, 2011 (Act No. IX of 2011), the
Government hereby notifies the following services, timelines and the Designated
Officers/Appellate Authorities for the departments mentioned below:-

[S.No|Name of the ipulated Designated [First nd
ervice ime frame for{Officer ppellate pellate
roviding uthority uthority
rvice
Mining Department
A. Grant of Mining Lease

1. |Application for grant of 05 days irector Administrative
Mining Lease through Secretary, Mining
online mode (ML1). Department.

2. |Physical Verification of 07 days Joint Director Special Secretary/
applied area for grant of Additional Secretary
Mining Lease to Government,

[Mining Department.

3. [Issuance of Letter of |05 days Director Administrative
ntent for completion of Secretary, Mining
%vmalin‘s by the Department,

pplicant for grant of
Mining Lease
4, [Final Grant of Mining |10 days Director Administrative
Lease Secretary, Mining
Department.,
( Final Grant of Mining Secretary to
L ease/Quarry license Is Government,
subject lo. [ssuance of [Mining
EG/CTO by JKEIAA Department,
|/ IKPCB respectively
|which are working
under the
| Administrative control
. |of Forest Department)
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B. Grant of Quarry License

5. Application for grant of {05 days District Mineral Point Director  |Director
quarry License (QL1) Officer
6. [Physical Verification of 107 days Joint Director  |Director Special Secretary/
lapplied area for grant of] LAdditxonal Secretary
Quarry license/lease. to Government,
Mining Department.
7. [lssuance of Letter of |05 days Director Special Administrative
kntent for completion of Secretary/ Secretary, Mining
formalities by the Additional Department.
applicant for grant of Secretary to
Quarry license/lease. Government,
Mining
Department.
8. [Final Grant of Quarry  [10 days Director Special Administrative
License/lease. Secretary/ Secretary, Mining
Additional Department.
((Final Grant of Mining Secretary to
Lease/Quarry license fs Government,
subject to Issuance of Mining
EC/CTO by JKEIAA Department.
VIKPCB respectively
which are working
under the
\Administrative control
Iof Forest Department)
C. Grant of STP/DP
9, |Application for grant  [05 days District Mineral [Joint Director |Director
ISTP/DP through online Officer
application (STP1/DP).
10. |Physical Verification of (07 days Joint Director  Director Special Secretary/
pplied area for grant Additional Secretary
F—rp/[)p ko Government,
Mining Department.
11. [Issuance of Letter of 105 days Director Special Administrative
ntent for completion of Secretary/ Secretary, Mining
lities by the IAdditional Department,
pplicant for grant of Secretary to
STP/DP. Government,
Mining
Department.
12, [Final Grant of STP/DP. (05 days Director Special {Administrative
Secretary/ Secretary, Mining
(Final Grant of Mining Additional Department.
Lease/Quarry license is Secretary to
subject to issuance of Government,
EG/CTO by JKEIAA [Mining
/JKPCB respectively Department.
which are working
under the
Administrative control
of Forest Department,)
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D. Grant of Mineral Dealer License

13. lication for grant of 105 days District Mineral Point Director |Director

ineral Dealer through Officer
online mode (MD1).

14, [Physical Verification of 07 days Joint Director [Director Administrative
applied area for grant Secretary, Mining
of Mineral Dealer Department.
License.

15, [Issuance letter of intent |05 days Director Administrative

r completion of Secretary, Mining
lities by the Department.
pplicant.

16. [Final Grant of Mineral |05 days Director Administrative
Dealer License Secretary, Mining

Department.
Finance Department
(Excise)

17. [Permission for IP Based |10 days Deputy Excise [Deputy Excise [Excise

Bulk Spirit (G2B) Commissioner, Commissioner, Commissioner, J&K
Distilleries ecutive
Jammu

18, [Import Permit Based |4 days Deputy Exclse |[Deputy Excise [Excise

Bulk Spirit (G2B) Commissioner, [Commissioner, [Commissioner, J&K
Distilleries Executive
Jammu

19, fimport Permit for 4 days Deputy Excise [Deputy Excise |Excise

Packaged Liquor (G2B) Commissioner, [Commissioner [Commissioner, J&K
Executive Distilleries :
Jammu

20. |Brand Registration 15 days Deputy Excise [Deputy Excise [Excise

(G2B) Commissioner |Commissioner, [Commissioner, J&K
Distilleries [Executive
Jammu

21. [Brand Registration 15 days Deputy Excise [Deputy Excise [Excise
Supplier Mode Commissioner, [Commissioner |Commissioner, J&K
{CSD/PMF) (G2B) [Executive Distilleries

Jammu
22. |Label Registration (G2B)(15 days Deputy Excise |[Deputy Excise [Exclse
Commissioner, (Commissioner, Commissioner, J&K
Distilleries/ Executive/
Executive Distilleries
Jammu Jammu
23. |Label Registration 15 days Deputy Excise |Deputy Excise [Excise
Supplier Mode- Commissioner, ICommissioner, ICommissioner, J&K
CSD/PMF) (G2B) Executive Distilleries
Jammu

24. [Revalidation of IP based|10 days Deputy Excise [Deputy Excise [Excise

permits- IPBS (G2B) Commissioner, (Commissioner, [Commissioner, J&K
Distilleries Executive
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25. [Cancellation of IP based|10 days Deputy Excise [Deputy Excise [Excise
Permits IPBS (G2B) Commissioner, ICommissioner, |Commissioner, J&K
Distilleries Executive
26. [Excise Verification 15 days Deputy Excise [Deputy Excise [Excise
(Certificate (EVC) for Commissioner, {Commissioner, [Commissioner, J&K
{IPBS) (G2B) Distilleries Executive
27. [Excise Verification 15 days Deputy Excise |Deputy Excise [Excise
Certificate (EVC) for ICommissloner, [Commissioner, [Commissioner, J&K
IPFL (G2B) Executive Distilleries
28. |Preventive Raid Control {7 days Excise Officer [Excise & Deputy Excise
System (G2B) Taxation OfficerjCommissioner,
concerned Executive/
Distilleries.
29. [Export Permit based 4 days Deputy Excise |Deputy Excise [Excise
export of packaged Commissioner, ICommissioner, [Commissioner, J&K
fiquor (G2B) Distilleries Executive
30. [Import Permit based M days ETO/Deputy  [Deputy Excise [Excise
mport of packaged Excise Commissioner [Commissioner, J&K
Liquor (CSD) (G2B) Commissioner, |Distilleries,
[Executive Jammu
31. [Import Permit based {4 days Deputy Excise |Deputy Excise |Exclse
import of packaged Commissioner, [Commissioner, Commissioner, J&K
liquor (Paramilitary Executive Distilleries,
Forces-PMF) (G2B) Jammu
32. [Renewal of Various 25 days Deputy Excise |Deputy Excise |Excise
types of Excise Licenses Commissioner, |[Commissioner, (Commissioner, J&K
(except JKEL-2) (G2B) Executive/ Accounts
Distilleries
33, based Import of 7 days Deputy Excise |Deputy Excise |Excise
Molasses (G2B) Commissioner, Commissioner |Commissioner, J&K
|Executive !Dlstmerles,
Jammu
34, [IP based Import of 7 days Deputy Excise |Deputy Excise |Excise
Denatured Spirit (G2B) ICommissioner, [Commissioner [Commissioner, J&K
Executive Distilleries,
Jammu
35. le-Grievance Mobile App |10 days ETO concerned |Deputy Excise [Excise
(G2C) Commissioner, [Commissioner, J&K
Distilleries/
Executive
36. |GPS Mapping of State |4 days Excise Officer [ETO concerned |Deputy Excise
Excise Establishments/ Commissioner,
L ocations (G2B) Distilleries/
i ecutive
37. [Supplier Registration |5 days Deputy Excise |[Deputy Excise |Excise
(G2C) mmissioner, [Commissioner KCommissioner, J&K
Executive, Distilleries,
ammu Dammu
38, [Stock Inventory 14 days [Excise Officer [ETO concerned [Deputy Excise
imanagement System Commissioner,
(G2B) Executive/
Distilleries
39. |Revalidation of IP based|10 days Deputy Excise [Deputy Excise |Excise
permits-IPFL (G2B) Commissioner, [Commissioner [Commissioner, J&K
Executive, Distilleries,
Jammu Jammu
40. [Cancellation of IP based|10 days Deputy Excise [Deputy Excise [Excise
permits-IPFL (G2B) Commissioner, [Commissioner |Commissioner, J&K
ecutive, Distilleries,
ammu ammu
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41. [Revalidation of IP based]10 days D -Excise & [Deputy Excise |Excise
permits-CSD/PMF (G2B) axation OfficeriCommissioner  [Commissioner, J&K
nge Distilleries,
rned. Jammu
MF- Dy.
Excise
Commissioner,
Executive,
Jammu
CSD/PMF-Dy.
Excise
Commissioner
Executive
Jammu/Kashmi
B
42. Cancellation of IP based|10 days CSD -Excise & |Deputy Excise [Excise
permits CSD/PMF (G2B) Taxation OfficeriCommissioner [Commissioner, J&K
range Distilleries,
concerned. Jammu
[PMF- Dy,
Excise
Commissioner,
Executive,
Jammu
CSD/PMF-Dy.
cise
mmissioner
ecutive
Hammu/Kashmi
r
43. [Transport Permit cum @4 days Excise Officer  [Excise& Deputy Excise
pass for packaged Taxation OfficerCommissioner,
Liquor (wholesaler to Executive,
trade) (G2B) Jammu/Kashmir.
44. |Transport Permit cum 4 days Excise & Deputy Excise [Excise
pass for packaged Taxation Commissioner, (Commissioner, J&K
Liquor (manufacture to Officer, Distillerles,
trade) (G2B) Distilleries; Jammu
Jammu
45, [Transport Permit cum 4 days Excise & Deputy Excise |Excise
pass for packaged Taxation Commissioner, [Commissioner, J&K
Liquor { trade to Officer, Executive
retailer) (G2B) Trade/Range
46. [Transport Permit cum |4 days Excise & Deputy Excise |Excise
pass for packaged Taxation ~ Commissioner, |Commissioner, J&K
Liquor (manufacture to Officer, Distilleries,
retailer to trader) (Bar) Distillerles, Jammu
(G2B) lammu
47. [Transport Permit cum [ days Excise & Deputy Excise [Excise
pass for packaged Taxation Commissioner, (Commissioner, J&K
Liquor (manufacture to Officer, [Executive/
CSD/PMF-JKELS) to Range/Deputy [Distilleries,
trade) (G2B) [Excise Jammu.
Commissioner,
Executive
48. [Salesman Approval- 10 days Deputy Excise [Deputy Excise |Excise
Approval of Salesman Commissioner, KCommissioner [Commissioner, J&K
(G2C) Executive Distillerles, -
. Jammu

Page Sof 12




49, [Barman Approval, 10 days Deputy Excise [Deputy Excise [Excise
Approval of Barman Commissioner, ICommissioner [Commissioner, J&K
(G2C) Executive Distilleries,
Jammu
50. [Transport of Bulk Spirit |7 days ETO, Deputy Excise [Excise
within State (G28B) Distilleries/ ICommissioner [Commissioner, J&K
Deputy Excise [Distilleries,
KCommissioner, PJammu
Executive
51. |Bar Stock Management @4 days Excise Officer [ETO concerned |Deputy Excise
System (G2B) ICommissioner
Executive,
Jammuy/Kashmir
52. |Cancellation of Export |10 days Deputy Excise [Deputy Excise [Excise
Pass based Permits Commissioner |Commissioner, [Commissioner, J&K
(G28B) Distilleries, Executive
Pammu
Power Development Department
A. New Connections
53. |Domestic load upto 25 Assistant Executive
kw Executive Engineer Superlntendln.g
30 days ; Engineer (Electrical)
Engineer (Electrical) Resimad
(Electrical) concerned
concerned
54. |Domestic load above Executive | Superintending
25 kW upto 50 kW 35 davs Engineer Engineer G}iEe'fecEg?lnger
% (Electrical) | (Electrical) G
concerned |  concemed -
L SEOD kWI - utl::gafmag‘c;:e SupEe;igr;:;crﬂng Chief Engineer | Executive Director,
P 40 days (Electricaly | (Electrical) Distribution
concernad concerned Corporation
ey e engner| S| vnagig e,
P 45 days (Blectrical) | L CEER Distribution
concerned Co s Corporation
rporation
57. |Domestic load above Managing .
5 Divisional
500 kW Director, Administrative
45 days Distribution Comg;isniz:er, . ry, JKPDD
Corporation
58. [Commerdal load upto Assistant
25 kVA : Executive Exn:?:gf Superintending
30 days Engineer (El ectrlcaI') Engineer, (Electrical)
(Electrical) concerned
concemed | Soncerned
59. |Commerdial load above Executive | Superintending
25 KVA upto 50 KVA 36 e Engineer Engineer G“g{emg'“l‘-‘er
(Electrical) (Electrical) ( czg
concerned | concerned aneem
% 0 A opto 100 engineer | CiefEncineer | Executve Directr,
40 days (Electrical) (Electrical) Distribution
concerned concerned Corporation
61. ICommercial load above Executive
Chief Engineer i Managing Director
100 kVA upto 500 kVA 45 days (Electrical) ngr‘; ) nglatrn%uuon '
L concerned Coraration Corporation
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62. |Commercial load above Managing adrinistrative
500 kVA uto 1000kVA i 7~ Divisional min
45.days ng{:iron Commissioner [Secretary, JKPDD
Corporation
T SRR Lt Designated | Divisional | Administrative
B Committee | Commissioner | Secretary, JKPDD
64. [Industrial load upto 25 Assistant .
WkVA Executive ge‘;':gf Superintending
30 days Engineer (Elgcmcal') [Engineer, (Electrical)
(Electrical) conoarad concerned
= concerned
» [Industrial load above Executive |Superintending|  ~poo¢
gineer
25 KVA upto 50 kVA 35 days (Erg{neerl) (E{ﬁ;ﬁ") (Electrical)
concerned concerned
% Isgd:\s/T:LtTfogmf SupEeﬁr;tending Chief Engineer | Executive Director,
40 days (Eme;;) (Electrical) Distribution
n
rpeiise concerned Corporatio
i Chief Engineer | SXNE | Managing Director,
45 days (Electrical) Dist ribut!c; ", Distribution
concerned Corporation Corporation
68. Isrgéuarial load above Managing Divisional T
A upto 1000kVA 45 days Dgrr?gmr, Commissiones, Administra eDD
ution Kashmir | [pecretary, JkP
Corporation
69. [Industrial load abo ivisi
000KVA ve DBSlgnated DNISlO.nal Administrative
45 days Co Commissioner, K
mmittee Vi Secretary, JKPDD
B. Change of Name
70. E&m@c load upto 25 I?xssmnt Iéxnt;cutive Superintending
45 days Enge :Ineeuu ; rE (El ectrll 'e;) Engineer (Electrical)
(Electrical) concerned concemed
concerned
71. |Domestic load above Executive |Superintending| .oepo
ngineer
e 45 days (Eeuricaly | (et | (Electrical)
concerned concerned concesned
72. [Domestic load above Superintending Chief Engineer | Executive Director,
50 kW upto 100 kW 45 days (Eggc’;‘;;’l) (Electrical) Distribution
o concerned Corporation
73. |Pomestic load above Chief Engineer Exccutive: | s
naging Director,
100 kW upto 500 kW 45 days (Electrical) | porector: Distribution
concerned Corporation Corporation
. |Domestic load above Managing
" LSOD KW 45 da Director, Coa?‘lirﬁ?;:grl\lu Administrative
¥s Distribution Rashrds '| Secretary, JKPDD
Corporation
upto Assistant :
3 gw: il joad Executive EE):S#Z? Superintending
45 days Engineer (Electrical) Engineer, (Electrical)
(Electrical) | o e ed concerned
4 concerned
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76.

mercial load above

Executive

Superintending

Chief Engineer
25 KVA upto 50 kVA 45 da Engineer Engineer (Elestngr;cal)
ys (Electrical) | (Electrical) e ncaned
concerped concerned
77. (Commercial load above Superintending i
Chief Engineer | Executive Director
150 kvA upto 100 kvA 5d Engineer ElecElr:‘rglcal Distribution '
45 days | ( )
(Electrical) | o cerned Corporation
concerned
R KR s S0 Chief Engineer | eCCf® | Managing Dirctr,
' 45 days (Electrical) | mtibution Distribution
concerned | oo ation Corporation
79. [Commercial load above Managing
Divisional . :
istrative
500 KVA upto 1000kVA 45 days Dg&m Commissioner; sgg;"; r; .
" Kashmir !
Corporation
B80. mrrkrs;cial load above Designated Dlvfsiolr;al Administrative
45 days Committee Cor;::fmi:'er' Secretary, JKPDD
81, |Industrial load upto 25 Assistant .
[kVA Executive %xeﬁuuve Superintending
45 days Engineer ng ‘neel : Engineer (Electrical)
(Electrical) glnoemeg concerned
concerned
82. [Industrial load above Executive |Superintending :
5 kVA upto 50 KVA Engineer |  Engineer | Cief Engineer
45/days (Electrical) | (Electrical) e
concemned concermed
83. [Industrial 'oafogi%‘f S”P;ﬂr;?;‘:'"g Chief Engineer | Executive Director,
50 kVA upto 45 days (Bloctricaly | (Electrical) Distribution
PSSR concerned Corporation
84. [Industrial load ng Chief Engineer m& Managing Director,
100 KVA upto 45 days (Blectrical) | i Distribution
concerned Corporation Corporation
85. [Industrial load above 'lld)?r'::tgtlang e
500 kVA uto 1000kVA s ivisiona sk o
45 days Distribution | Commissioner, | _Administrative
Corporation Kashmir | Secretary, JKPDD
5. o Gove Divisional |  Administrative
1000kVA i a
45 days Desineced Commissloner, | Secretary, JKPDD
Committee ’
Kashmir
C. Change of ownership
87. tic load upto 25 Assistant Executive
E&"ﬂ Executive Engineer Superintending
45 days Engineer (Electrical) Engineer (Electrical)
(Electrical) concemed concerned
concerned
Executive | Superinte
88. [Domestic load above i perintending Chief Engineer
55 KW upto 50 KW gin Engineer
up! 45 days (Electrical) (Electrlcal) (Electrical)
concerned | concerned concerned
3 Superintending
89. Domk:’st;c tlgafwﬂm\’e Engineer | CNief Engineer | Executive Director,
) 50 KW up 45 days (Electrical) | (Electrical) Distribution
/ concerned concerned Corporation
—
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Domestic load above

: Executive
100 kW upto 500 kW - Ct}isw‘;nser Director, Managlngbgiur::mn
; Distribution ration
i rhed Corporation s
91. |Domestic load above Managin
500 KW i mrec%or? D‘“'{‘k:i"a' Administrative
s Distribution | CTMISSIONCT: | gecretary, JKPDD
Corporation
e mmi D ExemAssistalt i:; Executive Superintending
45d Engineer | qineer (Electrical)
ays Engineer | (pioctrical) |9
(Electrical) Ry concerned
concerned
93. [Commerdial load above Executive | Superintending i
25 KVA upto 50 kVA 45 days Engineer Engineer Ch('gf;eg:g;mnﬁer
(Electrical) (Electrical) concerned
concerned concerned
s e Superintendig | ¢yt Engineer | Executive Director,
L 45 days et | (Electrical) | Distribution
CihsEiad concerned Corporation
95. |Commercial load above Executive
Chief Engineer Managing Director,
100 kVA upto 500 kVA 45 days (Electrical) Director, Distribution
et Distribution Corporation
oot Corporation
96. |Commercial load above Managing Divisional :
{500 kVA upto 1000kVA 45 days Director, Commissiotior Administrative
Distribution Kashmir '| Secretary, JKPDD
Corporation
97. Commercial load above Divisional
1000kVA 45 days ggf‘:%m Conér:i;sic:ner, sAdmllan:h;aggD
shmir y
98. [Industrial load upto 25 Assistant
KVA Executive m Superintending
45 days Engineer (Electrical) Engineer (Electrical)
(Electrical) | == concerned
concerned
99. [Industrial load above Executive | Superintending 2
5 KVA upto 50 kKVA Engineer Engineer Chief Engineer
45 days (Electrical)
{Electrical) (Electrical) e
concerned concerned ConcEm
100, P 5”";:'}:2‘:’“9 Chief Engineer | Executive Director,
50 kVA upto 45 days (E'eitmn (Electrical) Distribution
thnoirnaa concerned Corporation
101. fIndustrial load above Chief Engineer Executive Mana
: ging Director,
100 kVA upto 500 kVA 45 days (Electrical) Dﬁm Distribution ’
concerned Corporation Corporation
102. [Industrial load above Managing Divisional
500 kVA uto 1000kVA 45 days Director, Commissioner, | _ Administrative
Distribution Kashmir | Secretary, JKPDD
Corporation
el 45 days Designated | ¢Sl | Adminitrative
¥ Committee | =PI SN | Secretary, JKPDD
D. Change of Category
104, Ipomestic load upto 25 Assistant Executive Superintendi
W 45 days Executive Engineer  |Engineer (Electrnﬁcalj
B Engineer (Elactricai) concerned
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(Electrical) concerned
0e concerned
105. %Tﬁkp:om:o 23"0"3 Executive |Superintending| ot Engineer
45 days Sgneet Englneer (Electrical)
(Electrical) | (Electrical) concerned
TR ST e concerned concerned
: 50 Tw uptomltllfl kwe SUDEEI'Ir:lJendIng Chief Engineer | Executive Director,
45 days (E,"Q “eefl) (Electrical) Distribution
el concel tion
TR ST concerned L S
. [Dom oad a i
100 kW upto 500 k\\;\? Chief Engineer E&w Managing Director,
45 days (Electrical) Distributh (; i Distrlbuggn
108, |Domestic | — s s
> oad above Managing
Divisional .
PR 45 days Dlectr, Commissioner, AdminrstmtiveD
Distribution Kashmir Secretary, JKPD|
: Corporation
109. [Commercial load upto Assistant
25 kVA Brecutive | UV | gyperintending
45 days Engineer (Ere?:trlcal) Engineer (Electrical)
(Electdcal) concerned el
concerned
110. \ICommercial load above Executive | Superintending Chief E
: ngineer
25 kVA upto 50 kVA 45 days ('E'lr;%;r:ie;rl) (Emi) (Electrical)
concerned concerned .
Bk gg"‘k\';e‘dﬂ'gaog o Superintending) chjer Engineer | Executive Director,
W 45 days (Emj) (Electrical) Distribution
onceehe concerned Corporation
112. [Commercial load above ! ; Executive
Chief Engineer Managing Director,
[ st 45 days (Electrical) Dg;re;‘u%’(;n Distribution
concerned Corporation Corporation
113. [Commercial load above Managing Divisional
500 kVA upto 1000kVA Director, Administrative
45.0ays Distribution Conllglﬁsnlﬂo?er, Secretary, JKPDD
Corporation
3% fgano?\?;da] ford Shove 45 davs Designated mﬁﬁgﬂer Administrative
Y Committee Kashmir || Secretary, JKPDD
115. [Industrial load upto 25 Assistant
VA Executive Eﬁgﬁ Superintending
45 days Engineer (Electrical) Engineer (Electrical)
(Electrical) concarad concerned
concerned
116. [Industrial load above Executive | Superintending Chief Engi
Engineer Engineer DEmecy
25 KVA upto 50 KVA 45 days (E'e%mcal) (El';%mcal) (Electriczg
concerned concerned sancera
117. FndUStf'ai load atxf SupEel:g:'t‘eglng Chief Engineer | Executive Director,
50 kVA upto 100 45 days (Elecirical) (Electrical) Distribution
concerned concerned Corporation
118, [industrial load_above Chief Engineer | EXeCUtive 1\ ing Director
et Distribution
Corporation Corporation
Managing
119, [Industrial load above ; Divisional
1000kVA Director, Administrative
) . [pokvA oo o Distribution CQ",,':':IhSSI"’"e" Secretary, JKPDD
|~ corpo_@uon shmir
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120. [Industrial load above Divisional ~
inistrative
1000kVA 45 days Designated Commissioner, Admin 00
Committee Wik Secretary,
E. Approval of installation of DG Setups
121, mmsﬁc load upto 25 I;\xs:::sutlt;nt Eétnzt;.ung;re Superintending
ve i Electrical
1days Engineer | (Electrical) | EN9ineer (Flectrical
(Electrical) concerned
concerned
122. |Domestic load above Executive |Superintending|  ~iof Frdineer
25 kW upto 50 kw 15 days Engineer Englneeii) (Electrical)
(Electrical) (Electrica anied
concerned concerned o
123. |Domestic load above Superintending Chief Enai Baiciitive Ditedor
gineer | Executive '
50 kW upto 100 kw 15 days (E&%‘t':‘eci:) (Electrical) g{]}smbugn
cerned ration
concerned o e
124. |Domestic load above Executive
Chief Engineer Managing Director,
100k upto 500 kW 15 days (Electrial) bt | Distribution
concerned Corporation Corporation
B ool I T (p—
159¥5 | Distribution | OMMISSIONEr, | g cretary, JKPOD
Corporation
126, Commercial load u Assistant .
b5 KVA i Executive E""“En gr"neer“”e Superintending
15 days Engineer (Electricaly | Engineer (Electrical)
(Electrical) concerned o
concerned
127. |Commercial load above Executive | Superintending| .. Engineer
25 KVA upto 50 kVA 15 days (Em:) (Englne;rl} (Electrical)
e mE]:u : i concerned
128. ICommerdial load above 5“";""!‘9""‘“9 Chief Engineer | Executive Director,
50 KVA upto 100 KVA 15 days (Et"g !“Pe'l) (Electrical) Distribution
pArE concerned Corporation
129. [Commercial load above Chief Engineer| EXSCUINE | o ding Director,
100 KVA upto 500 KVA 15 days (Electrical) |  OFECOH Distribution
concerned Corporation Corporation
130. [Commerdial load above Managing Divisional
1000 kVA Director Administrative
PO D 15 days Distriution | CORTISSIONEN, | g retary, KPDD
Corporation
131, [Commercial load above Designated [, DVislonal | o 0 v
1000 kVA 15 days Committee | CRTSIONEN, | 5o etary, JkPDD
U 25 Assistant
132, mustrlal load upto Executive EEanﬁ:E:'ra Superintending
15 days Englneerl) (Electrical) Engineer (Electrical)
(Electrica concerned
AR concerned
133, [industral oadsbove E"&Eng,n”eeu“? s"p,fr:g}ntiging Chief Engineer
concerned | concerned concerned
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134, i
LBty SURErRtending | chief Engineer | Executive Director,
15 days (a&e'itm) (Electrical) Distribution
: concerned concerned Corporation
135, [Industrial load above
100 kVA upto 530 kVA Chief Engineer Es;ewﬂve Managing Director,
15 days (Electrical) Dlsm""’buwtgn Distribution
136. {Industrial loa = ot s
. [Indu :
0O KVA 1te. 1000 10, Managing | pyvicional
uto 1000 kVA 15 days Director, Commiksioner Administrative
Distribution Kashmir | Secretary, JKPDD
Corporation
137. [Industrial load above Divisional
1000 kVA 15 days Designated Cotmbeianar Administrative
Committee Kranshmir *| Secretary, JXPDD

v IJ‘\ll hmlee above services are hereby notified In supersession of previous notifications, wherever
applicable.

By order of the Lieutenant Governor.

Sdy/-
(Sanjeev Verma) IAS,
Commissioner/Secretary to the Government.

GAD-PSGA/2/2023-09-GAD Dated:16.05.2023

Copy to the:
Learned Advocate General, J&K.
All Financial Commissioners (Additional Chief Secretaries),
Director General of Police, J&K.
All Principal Secretaries to the Government.
Director General, J&K IMPASRD.
Principal Secretary to the Lieutenant Governor.
All Commissioners/Secretaries to the Government.
Chief Electoral Officer, J&K.
Principal Resident Commissioner, J&K Government, New Delhi.
. Joint Secretary (Jammu Kashmir & Ladakh), Ministry of Home Affairs, Gol.
. Chairperson J&K, Special Tribunal.
. Divisional Commissioner, Kashmir/Jammu.
. All Heads of Departments/Managing Directors.
. All Deputy Commissioners.
. Director Information, J&K.
. Director, Archives, Archaeology and Museums.
. Secretary, J&K Public service Commission/BoPEE/SSB.
. Director Estates, Srinagar/Jammu.
. General Manager, Government Press, Jammu/Srinagar for wide publicity of the notification.
. Private Secretary to the Chief Secretary.
. Private Secretary to Advisor (B) to the Lieutenant Governor.
. Private Secretary to Commissioner/Secretary to the Government, GAD.
. In-charge website, GAD.
. Notification/Stock file.

RS N ) S S B el ot el ol el o i
RURRECaNahEARREBYRNOn AWM R

(Dr. Mohammad Ugman Khan)JKAS,
Deputy Secretary to tiie Government.
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